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G£ntr.al adaiinistrati/e tribunal
PRINiPAL B£r€H

NEW LEIHI

G.C.P. NO. 4/93 in
O.A» MO. 2317/89

New Delhi this the l2th day of May, 1994

COR,am :

•THH HCN'BLE jVR. JUSTEE V. S. MAL^AIH , CH AIRMAN

rriE HCM'BLE I\R. P. T. IHJRUVENGADAM, iVElvlBER (-A)

Devi Lai S/O Gharan Singh,
Ghemist Melallurlogist /^sttr,
Northern Railway ,
Diesel Shed, Tughlakabad,
Nevrf Delh i,
R/0 Tughlakabad Railway Station,
New Delhi, ...

(By Advocate shr i G. D. Bhandari)

Versus

1, Shri S. N. Mathur ,
General Manager,
Northern Railway,
Bar od a House, New Delhi*

2, Shri B. D. Narula,
Gh ief VJor ksh cp Eng ineer ,
Northern Railway ,
Baroda House , New Delhi.

3, Shr i A. K. W-i os la ,
Divl. Mechanical Eng ineer (DSL),
Nccthern Railway Diesel Shed ,
Tughlakabad, New Delhi. ...

(By (Advocate shriH. K. Gangwani)

ORDER (CHaL)

Shri Justice V. S. Malimath-

V\ie are nov<f satisfied that the judgment has been

complied with. If the petitioner has any grievance

in regard to the subsequent promotions or in regard

to arrears , it is open to him to work out his rights

in other independent proceedings. Without prejudice to

that right of the petitioner, these proceed ingi are

drcpped.
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